Papers laid

21st May, 1978 making cer-
tain amendments to the Delhi,
Meerut aend Bulandshahr
Milk and Milk Products Con-
trol Order, 1973, undef sub-
section (B8) of section 3 of the
Essential Commeodities Act,
1988, [Placed n Library.
See No, LT-5134/73].

BHRI JYOTIRMOY BOSU: The
same thing applies to Shri Sher Singh,

ReroRT or TarirF COMMISSION RE.
Fieres AND VYanrns INDUSTRY aAND
STATEMENT IN RELATION THERETO

THE MINISTER OF COMMERCE
(PROF. D. P. CHATTOPA-
DHYAYA): Sir, on behalf on my
colleague, Shri George, I beg to lay
on the Table—

(1) A copy each of the following
papers under sub-section (2) of sec-
tion 16 of the Tarif Commission Act,
19851: —

(i) (a) Report (1970) of the
Taril  Commission on  the
Price Structure of Man-made
Fibres and Yarns—Synthetic
Fibres and Yarns.

(b) A statement (Hindi and En-
ghish versions) giving rea-
sons for delay in laying the
Report on the Table of the
House |[Placed in Labrary.
See No. LT-5135/73).

(ii) (a) Report (1970) of the
Tariff Commiksion on the
Price Structure of Man-made
Fibre Industry—Viscose and
Acetate Filament Yarn and
Staple Fibre.

() A statement (Hindi and En-
glish versions) giving rea-
sons for delay in laying the
Report on the Table of the
House, [Placed in Library.
See No. LT-8136/T3],
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(iti) (a) Report (1972) of the
Tariff Commission on the
Price Structure of Man-
made Fibres and Yarn In-
dustry-Viscose Stable Fibre
Spun Yarn.

(b) A statement (Hindi and En-
glish versions) giving rea-
sons for delay in laying the
Report on the Table of the
House (Placed in Library.
See Nn, LT-5137/13].

(iv) (a) Report (1472) of the Tariff
Commission on the Price Stru-

cture of Laminated Jute
Goods. (Hindl and TWngllsh
Versions)

(b)Y A statement (Hindi and Eng-
lish versions) on action taken
by the Government on the
above Report.

(¢} A statement (Hindi and Eng-
hsh versions) showing  rea-
sons for not laying the Report
and Government's decisions on
the recommendations contain-
ed 1n the Report within the
period preseribed in the said
Act. [Placed in Library. See
See No. LT-3137/73).

(2) Three statements (Hindl and
Englich yersions) explaining the rea-
<gns for nnt laving the Hindi versions
of the Reports mentioned at (i), (n)
and (ni) above (Plaved in Library
See No LT-5138/73.)

ot vy femd (ai%7) wsaE
wRteg, oY Ak 7 @ wE o §
T T T e v IMEAE

s st maw e oz ww &
wifed faa, 16 78, . & ww W
e ¥ 2fcw Wit A 9 ST EAw
Forar o7 | 3T ¥ ¥ [T WE A W
oy mw & an @ @ 2 N
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1o & T | waeefy W A Ayl
N R & Wt ¥ ww & afamg &
gra e W e faer & 1 Afer
off a% W WD W gEET oWy
a% 7g gut &, fay *7 vew wtarfive
forg maer ¥ k1 W R ¥ qF
faqifoas avqnlt v92 8, 0 1971
¥ wed ¥ qrowTe ¥ q wrk 5 gah
we femifer we ® ampy ¥ 8, M
wne, 1970 ¥ gowr w sra gf o
wafae @ & v & ¥ o frvgr
fosr MaT SR O AER &
WA TET W, AT AW IE ¥ AR N
ud ¥ & qar faar i

wegw witw §F oy ¥ 39
TaRJAgrAw g

it vy fowd : %7 16 WE w0 &
e Y awi N A Foa ¥ ¥ 6 ey
1 gamar gwn ¥ LR gAY aF 2
1 sawT A par ¢ 1 e fag A
fav a)fewiz ¥1 9w fqm a7,

MR SPEAKER [ shall ask the
Minister to explain i either todav or
whenever he 18 1n a posifion to give
some information about it

1229 hrs.

STATEMENT RE: COLLISION OF
TRAINS ON WESTERN RAILWAY

MR SPEAKER- Shri L. N, Mishra .
(Interruptions). There is nothing bhe-
fore the House.

JULY 28, 1973

Western Rly, (St) 280

THE MINISTER OF RAILWAYS
(SHRI L. N MISHRA) Sir, 1 regret to
immform the House about a serious ac-
cident that took place on the Western
Raillway on May 31, 1973 (Inierrup-
tions)

MR SPEAKER: You may lay it on
the Table.

SHRI L. R, MISHRA - Sir, 1 heg to
lay the statemeni on the Table of the
Touse

Statement

Sir. 1 regret to inform the House
about a serious accident that took
place on the Western Railway on May
31, 1973 At about 22 40 hours on that
duy, suburban train No, 489 Down col-
lided in the rear of suburban train
No 485 Down, which was waiting at
gate signal No 29E between Goregaon
and Malad stations on the Churchgate-
Borivhi multiple line suburban section
As a result of the accident, 18 persons
were killed and another 44 1njured, of
whom 28 sustained grievous injuries

Immediaely on receipt of information
about the accidlent ambulance vans and
the Railway medical van accompanted
v railway doctors and other medical
staff were rushed to the mite After
firet-ald and necessary medical atten-
tion, the injured persons were faken
to hos<pitals for further meclieal treat-
ment =

EX-gratia payment wag made to the
next of km of the dead and to the in-
jured.

The Additional Commissioner of
Rullway Safety Western Circle, Bom-
bay has held his statutory Inquiry into
this accident, Acrording to hiy pro-
visional findings the accident was due
to the fsilure of railway stafl,

{Interruptions)

MR, SPEAKFR 1t you wgnt this
matter to be di~ussed, please send
notice about it. Do not get up abrupt-
ly every time....(Interruptions). After
the statement there cannot bLe any
questions on It. If you want to ask
anything, give a certain notice,



